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Order dated: 01072009 

Coram: Hon'ble Mr. Justice K. Thankappan, M(J) 
Hon'blc Mr. C.R.Mohapatra M(A) 

Heard L Mr. D .K.Mcaity, Ld... Counsel for the 

apphdand Mr. UJ3.MQL&&.A.StafldingCounscj  for the 

*i'i t,  rTrk._ 

In view of the Order No. 260124/2009-AT dated 

01.04.2009 passed by the Depatiment of Personnel and Trainug. 

+ 	the grievances of the applicant have already been met. Hence the 

1. 	 Ld. Counsel appearing for the applicant does not want to pcss this 

O.A. 

Accordingly the O.A. stands disposed of. No costs. 


